Central Administrative Tribunal
Principal Bench, New Delhi

OA No0.1692/2012
MA No.1401/2012

this the 12™ day of May, 2016

Hon’ble Mr. V. Ajay Kumar, Member (J)
Hon’ble Dr. Birendra Kumar Sinha, Member (A)

1. Sulekh Kumar Malik, Age-47 years
S/o Shri Late Shri Udayvir Singh
R/0-1843/Sector-2-3 (Part)
Rohtak, Haryana.

2. Hem Chander Pandey, Age-48 years
S/o Shri Harish Chander Pandey
R/o Flat No.C-101
Sri Ganesh Apartment, Plot No.12-B
Sector-7, Dwarka, N.Delhi-75.

3. Brahm Pal Singh, Age-43 years
S/o Late Shri Kali Ram
R/o D-577, Gokulpuri
Delhi-%4. . Applicants.

(By Advocate: Shri Sachin Chauhan)

Versus
1. Union of India
The Secretary
Ministry of Urban Development &
Poverty Alleviation
Nirman Bhawan, New Delhi.

2. The Land & Development Officer
Land & Development Office
Ministry of Urban Development
Nirman Bhawan, New Delhi.

3. The Additional Director (NR) (Civil)
CPWD, Sewa Bhawan
R.K.Puram, New Delhi.

4, The Director General of Works
Govt. of India



Central Public Works Department
Nirman Bhawan
New Delhi.

5. The Superintending Engineer (Co-ordination)
CPWD
East Block, R.K.Puram
New Delhi. . Respondents

(By Advocate: Dr. Ch. Shamsuddin Khan)
ORDER (ORAL)

By Hon’ble Mr. V.Ajay Kumar, Member (J)

Heard Shri Sachin Chauhan, learned counsel for the applicants and

Dr.Ch.Shamsuddin Khan, counsel for the respondents.

2. When this matter is taken up, the learned counsel for the applicants
submits that the claims made by the applicants have been redressed by the
respondents and accordingly by Office Order No.64/2016 dated 12.04.2016,
the applicant Nos.1 & 3 have been promoted to the post of Assistant

Engineer (Civil) with effect from the date as claimed by them.

3. In the circumstances, the OA is disposed of as no further orders are
necessary. In so far as the 2nd applicant is concerned, as stated by the
learned counsel for the applicants that he died on 13.12.2015 and no legal

heirs approached him to take steps. No costs.

(Dr. Birendra Kumar Sinha) (V. Ajay Kumar)
Member (A) Member (J)
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